NATIONAL COMPANY LAW APPELLATE TRIBUNAL

2" FLLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 04.08.2020 (TUESDAY)
COURT — 11 (VIRTUAL MODE)
10:30 AM

In the court of Hon’ble Mr. Justice A.I.S. Cheema, Member (Judicial), Hon’ble Mr. Justice Anant Bijay Singh,
Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member (Technical)

For Admission (Fresh Cases)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Dr. Vandana Parvez Vandana Parvez Nirav Shah
(Ins) No. 585 of Vs.
2020 IVRCL Ltd. (Corporation Debtor & Ors.

Represented by Sutanu Sinha)
(Resolution Professional for IVRCL)

2. Comp. App. (AT) | Registrar of Companies Kamal Kant Jha
No. 117 of 2020 | Vs.
Nandal Finance and Leasing Pvt. Ltd.

3. Comp. App. (AT) | Sagufa Ahmed & Ors. Gunjan Singh
No. 118 of 2020 | Vs.

Upper Assam Plywood Products Pvt.
Ltd. & Ors.

4, Comp. App. (AT) | Vivek Mudgil Deeptakriti Verma
No. 119 of 2020 | Vs.
Eninov Systems Pvt. Ltd. & Anr.

5. Comp. App. (AT) | S. Subramanian Rohit Sharma
No. 120 of 2020 | Vs.
The Registrar of Companies, Chennai

For Admission (After Notice)

6. Comp. App. (AT) | Srei Infrastructure Finance Ltd. Raghavendra M. Bajaj| Deep Roy -R1
(Ins) No. 1407 of | Vs. Siddharth Kant-
2019 Ashish Chhawchharia & Anr. CocC
With
7. Comp. App. (AT) | SREI Infrastructure Finance Ltd. Prateek Kumar Ritu Bhalla
(Ins) No. 591 of Vs.
2020 Ashish Chhawchharia
With
8. Comp. App. (AT) | SREI Multiple Asset Investment Trust Avrijit Mazumdar Sudhir Sharma
(Ins) No. 593 of | Vs.
2020 IDBI Bank Ltd. & Ors.
9. Comp. App. (AT) | National Spot Exchange Ltd. Ranjan Kumar Viren Sharma
(Ins) No. 293 of | Vs. Pandey
2020 Namdhari Food International Pvt. Ltd
Through its Liquidator & Anr.
With




10. | Comp. App. (AT) | Deputy Collector and Competent Aaditya Pande Abhishek Anand
(Ins) No. 301 of Authority (NSEL)

2020 Vs.
Namdhari Food International Pvt. Ltd.
& Ors.
11. | Comp. App. (AT) | Vidhya Achu Roy Nikhil Swami. Goutham
No. 272 of 2019 Vs. Shivshankar-R2-R5

Suraj Mani Engineers Pvt. Ltd.

12. | Comp. App. (AT) | Super Royal Holidays India Pvt. Ltd. & | Sanjay Nuli
No. 89 - 90 of Ors.
2020 Vs.
Union of India & Anr.

For Hearing
13. | Comp. App. (AT) | Shareholder M/s J.P. Engineers Pvt. Ltd. | Harshal Kumar Abhishek Garg-R1
(Ins) No. 379 of Vs. AK. Vali-R2
2020 Sumit Bansal & Ors.
Copy to: -

By the order of Hon’ble Acting Chairperson

1. Notice Board

2. Reception -sd/-
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4. Website: www.nclat.nic.in Registrar
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